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O R D E R 

20.08.2019   Counsel for the Appellant wants to file Rejoinder. Rejoinder 

may be filed within a week. Parties may prepare and keep ready with the Chart 

showing the manner in which allocations have been done between different 

categories of Creditors on the basis of percentage.  

 

 List the matter for Orders on 13th September, 2019.  

  

 
 

     [Justice A.I.S. Cheema] 

      Member (Judicial) 
 

 
 
 

[Kanthi Narahari] 
Member (Technical) 
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